Central Administrative Tribunal
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CP288/96 in OA 3074/91

New Delhi, this the 7th day of July, ,1997

Hon’ble Dr. Jose P. Verghese, Vice-Chairman(J)
Hon’ble Shri S. P. Biswas, Member (A)

Sri Ram s/o Manbodh
Shankar Yadav s/o Manohar Yadav
Raghuvir Singh s/o Mangal Singh
Lakshmi Prasad s/o Chhakki Lal
Ram Garib s/o Gheesan
® Deena Nath s/o Tilku
(A11 rs/o 64/C-3, Railway Colony,
| Northern Railway, Baroda House,
| M DI, T ™ 3000900 ceeaes Petitioners

DO PHE W -

(By Advocate: Shri M.Husain proxy for
‘ Shri Anis Suhrabordy)

-Versus-

s Shri Shyam Narain,

l : General Manager,

‘ b Northern Railway,
Baroda House,

’ New Delhi.

2 shri K.k. Chaudhary,
Divisional Railway Manager,
Northern Railway,DRM Office,
Chelmsford Road,New Delhi.

3 Smt. Ragini Achhuri,
Senior Divisional Personnel Officer,
Northern Railway,
State Entry Road,
New Delhi.

(By Advocate: Shri R.L. Dhawan)

L ORDER (Oral)

[Dr.Jose P. Verghese,Vice-Chairman(J)]

In pursuance to our orders dated 6.5.1997,
respondents have passed the appropriate orders on 21.6.1997
and para 4 of the order we find is in full compliance with

our direction given on 9.9.1993. Para 4 of the said order

is reproduced herebelow:-








